989

BEFORE THE HON’BLE NATIONAL GREEN TIRBUNAL

ORIGINAL APPLICATION No. 413 OF 2021

IN THE MATTER OF:
BIKRAMJEET SINGH SHERGILL ...APPLICANT
VERSUS
STATE OF PUNJAB ...RESPONDENT
INDEX
S. No./ PARTICULARS PAGE No.
1. REPLY ON BEHALF OF MUNICIPAL 1to3
CORPORATION, BATHINDA IN
COMPLIANCE OF ORDER DATED
22.11.2024.
2. Annexure-A 4
Application moved by Sh. Bikarmjeet
Singh Shergill MC Bathinda
3. Annexure-B1, B2,-B3, B4 5t08
Letter submitted by Ecostan Infa Pvt Ltd.
Filed Through
e ? ”“fi%/
e
NAGINDER BENIPAL
ADVOCATE
D/1625/2009
9999329299

Naginder.benipal@gmail.com

E-358, LGF, GREATER KAILASH-I,

NEW DELHI-110048



Dell
New Stamp


b

990

IlEF()RETIIF,II()N‘III,I’.NATI()NALGRF.EN'I'IRBUN,\L ORIGINAL
APPLICATION No. 413 OF 202
INTHE MATTER OF:
BIKRAMJEET SINGH SHERGILL . APPLICANT
VERSUS
STATE OFPUNJAB ...RESPONDENT

REPLYONBEHALFOFMUNICIPALCORPORATION BATHINDAIN
COMPLIANCE OF ORDER DATED 22.11.2024

ITISMOSTRESPECTFULLYSHOWETH:
1. Thatl, Sandeep Gupta, Superintending Engineer is filing this reply on behalf

of Municipal Corporation, Bathinda, Punjab.
2. ThatthisHon’bleTribunalvideorderdated 22.11.2024haddirected:

1. Learned counsel appearing for M/S JITF i.e. respondent 3 during course of arguments
stated that three issues are involved in the matter ie. legacy waste, collection and

segregation and disposal of RDF and inert

2. With regard to legacy waste, from record, it could not be explained as to what period
legacy waste was generated and whether entire legacy waste was generated when entire
operation was in the hands of Municipal Corporation or it also relates to period when
respondent 3 was under contract operating handling, management and disposal of solid

waste in the area of Municipal Corporation, Bhatinda.

Ch

3. For placing relevant facts in this regard, learned counsel for respondent Sgprms Jor 2

\ REGS

4. Wealso direct Municipal Corporation, Bhatindato placeonrecordrelevant factswith

regard to legacy waste in the light of above observations, within a period of two weeks.

3. It-is submitted that Municipal Corporation Bathinda entered into the
//agreemcnt with JITF in 2011 for Solid Waste Management of Bathinda city
& 17 surrounding towns (Bathinda Cluster). The Concessionaire i.e. JITF

started the operation of Waste Processing facility in Oct 2015. The entire

chunk of land measuring 30 acres was transferred to the concessionaire for

establishment of MSW Plant and processing the MSWon ‘as is where is’
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and allowed two weeks’ time to file additional affidavit. N
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basis. It is responsibility of the concessionaire JITF o ¢ofect segregated
waste, to transport, to process and dispose off of the Solid Waste as per the
agreement as per MSW Rules. The entire site from 2015 was in the
possession of theconcessionaire for MSW management.[t is submitted that
approx 110 TPD daily generated waste reaches the facility since 2015 and
the same could be considered to be accumulated as 3,50,000 MT in a
period of 9 years (110 TPD x 365 days x 9 Years) . The same could

however be 250000MT even after reducing the moisture content by 30%.
However as per the daily plant report of the processing & disposal
submitted by the concessionaire, they have 1,05,000 MT of processed
waste (MSW, Semi Finished Compost, Semi finished RDF, Finished RDF,
Finished Compost etc.) in stock with them. The balance of the same i.e.
1,45,000 MT (2,50,000MT-1,05,000MT) has been added to the original
Legacy waste lying on the site after year 2015. It is also submitted that
Municipal Corporation Bathinda has already completed the processing of
legacy waste of 3,05,000 MT till now out of total legacy waste of 3,53,000

MT after taking new area from the concessionaire for bio remediation work

/' > ~ \fr{m JITF. It is also respectfully submitted that the application in this case
/@ 2
S A N Lo . .
[ [5( ;‘s:utfmmed by Sh. Bikramjeet Singh shergil, Commissioner MC Bathinda in
5 ) |
‘ ’/.2021 vide office letter no 1783 dated 07.07.2021 (Annexure A) also cited

~ that JITF is not processing waste as per agreement and is dumping the large

quantity of waste in adjoining open dumpsite despite the fact that said site

_was caped with earth by MCB due to which incident of fire occurred at

dumpsite in 2021, It is also submitted that the agency engaged by MC
Bathinda for Bio remediation of legacy waste work named Ecostan infra
pvt.Ltd.vide its letter No. EIPL/L0024/2023-24/204 dated 22/07/2023
(Annexure B1), EIPL/L0024/2023-24/358 dated 25/09/2023 (Annexure
B2), EIPL/L0024/2023-24/368 dated 29/09/2023 (Annexure B3) and

EIPL/L0024/2023-24/492 dated 08/12/2023 (Annexure B4) informed MC
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/ Bathinda that the Concessionare (M/s JITF Waste Management Bathinda
Ltd.) is continuously depositing the waste in their working area and they
i.cEcostan is unable to finish the quantity of legacy waste remediation if

Concessionare continuously puts fresh waste on top of the legacy waste

4. That Municipal Corporation, Bathinda has always been diligent and

committed to comply with provisions of Solid Waste Management Rules,
2016 and protection and conservation of Environment. It is also submitted
that all necessary steps are being taken by the applicant for up keeping the
scientific management of waste being produced. It is also submitted that

Municipal Corporation, Bathinda has always been compliant to the orders

and directions issued by the Hon’ble Tribunal. /
/t\' DEPONENT
§ VERIFICATION ,
3 N Ner @ v 1 o0
28 Verified at..j)).‘!f./{l./.."!.ﬂz?ﬁ.....of the day of...2.0....... , JECE D024 that

the contents of the above reply in so far as they relate to factual position are

P
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true upon the information derived from the official record and in so far as
they relate to the legal submissions are true upon the advice received and

believed by me to be true. Rest is by way of submissions before this Hon’ble

DEPONENT

Tribunal.

DATE: O€ /12/ 9024
PLACE: BATHIWNDA

J
ATTESTED -
k\zM/
RAJINDER SINGH
NOTRY/ADVOCATE
Distt. Courts, Baghinda , \
’ o6 | -}/( K il ]
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Annexure -A

MUNICIPAL CORPORATION BATHINDA @@
PH.NO: 0164-2252812 EMAIL:CMCBATHINDA@GMAIL.COM i o A

No. ] i :yf Date:- C\(‘?/C"//i)‘q%//

To
The Project Manager,
M/S JITF Urban waste Management I td.
Bathinda. -

Sub:- Incident of Fire at the dumpsite on 06.06.2021.

Reference the message received by undersigned from Mr. Luthra, Project Manager
JITE waste plant Bathinda | reporti 2 that fire had broken out at the dumpsite and
requesting to send the fire tenders o control the fire. In the interest of public safety,
prompt action was taken by deploying live fire tenders of Municipal Corporation,
Bathinda and another five |tenders belonging to the Municipal Councils of Mansa,
Giddarbaha, Kotkapura, Muktsar & Rampura with two JCB's at the dumpsite at a
considerable cost to the publi exchequer.

As reported by the Chiet Fire Officer Bathinda after inspection of the site. fire had
broken out in the dumpsite and was| fanned by large quantity of inflammable material
lying at the dumpsite. It is su rprising|that such large quantity of inflammable material is
lying in the open dumpsite, JITF bei g duty bound to process every single Kg of waste
sent to the plant. It appears that JITF {s not processing city waste as per agreement d%lb
dumping large quantity of waste in th adjoining open dumpsite, despite the fact that said
site was capped with earth by MCB. it is also not the first time that this has come to our
notice. Previous such instances have|also been brought to your notice, but have been
passed off by JITF without concrete action and just by making some lame excuse. You are
once again directed to not throw unprocessed waste in the open. Any breaches on this
account will invite further action under law.

Commissioner
Municipal Corporation
Bathinda.

Endst No: /'//j‘j/ Date:- | o 7 /G // 9o i)

Copy to:
1. Hon'ble Justice Sh. Adarsh Kunar Goel, Nation Green Tribunal, Faridkot HO,*.};?;{S,

Copernicus Marg, New Delhi - 1110 001, -

lTon'ble Principle Secretary, Local Government Punjab.

Secretary, Punjab Municipal I[nfrastructure Development Corporation (PMIDC),

Chandigarh.

4. Chairman. Punjab Pollution Control Board, Punjab.

5. Superintending Engineer, Punjab|Pollution Control Board. Zonal office, Bathinda.

s\C

(SIS )

N

Commissiorier
Municipal Corporation
Bathinda.
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Annexure -B1
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Infra Private Limited

EIPL/L0024/2023-24/204 Date — 22/07/2023

To

The Commissioner

Municipal Corporation, Bathinda
Dist- Bathinda (Punjah)

Sub: Issue in demarcation of surveyed area at Municipal Waste Dumpsite (Mansa Road‘)
Bathinda.

Ref: Allotment Letter 1992/8 dated 23/12/2022.
Dear Sir,

With reference to the subject and reference we wish to inform that we have conducted a total
station survey by M/S Geomedia and the area which contains the required quantity of garbage
was demarcated by M/S Geomedia.

Since Geomedia surveyed our garbage area M/SJITF Waste management is depositing their
waste inside our surveyed area and raised the height of that area by more than 2 mts. Different
date’s pictures of their disposal of vehicles are attached with this letter for your ready reference.
We can't consume that portion of garbage because it is disposed of there after our initial
survey.

Demarcation as per our tender's garbage quantity is made by M/S Geomedia on 121 July
2023.Since then we are trying to make a small path so that demarcation should be visible on
site and we can go up to demarcated land for processing. We have attached that drawing for
your ready reference. In this drawing the red line is marked as total working area for us, in that
area there is a piece of land highlighted by yellow that is not clear.

When we are using our machine to work in that yellow highlighted area, another agency (JITF)
comes to us and tells us to stop the work because they claim that it is their land.

We request you to please intervene and make it clear about the issue raised by JITF waste
management.

We hope to get your attention in this issue and hope to get some solution.

Thanking you

Best Regards

\.: —"
Authorized Signatory

Ecostan Infra Private Limited

Corporate Office : 906 A, 9th Floor I-Thum Tower A, Plot No. 40, Sec-62, Noida, Uttar Pradesh - 201301
L+91 120 425 5597, ©: +91 931 126 6721, & : www.ecostaninfra.com, : info@ecostaninfra.com
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Annexure -B2
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[nfra Private Limited

REMINDER
EIPL/L0024/2023-24/358 Date - 25/09/2023

To

The Commissioner

Municipal Corporation, Bathinda
Dist- Bathinda (Punjab)

Sub: Issue in demarcation of surveyed area at Municipal Waste Dumpsite (Mansa Road)
Bathinda.

Ref: Allotment Letter 1992/8 dated 23/12/2022.

Dear Sir,

With reference to the subject and reference we wish to inform that we have conducted a total
station survey by M/S Geomedia and the area which contains the required quantity of garbage
was demarcated by M/S Geomedia.

Since Geomedia surveyed our garbage area M/SJITF Waste management is depositing their
waste inside our surveyed area and raised the height of that area by more than 2 mts. Video of
deposition of garbage could be seen in the attachment of this email for your ready reference.
We can't consume that portion of garbage because it is disposed of there after our initial
survey.

Demarcation as per our tender's garbage quantity is made by M/S Geomedia on 12 July
2023.Since then we are trying to make a small path so that demarcation should be visible on
site and we can go up to demarcated |land for processing.

This issue is being highlighted to your engineering team by our letter no- EIPL/L0024/2023-
24/204 dated — 22/07/2023 and requested verbally several times but till the date demarcation is
not coordinated by the engineering team till the date.

Since the quantity of garbage being increased by you/ other agency we could not be able to lift
complete garbage as you can witness deposition of JITF is coming on a regular basis.
Therefore we request you to please establish a weigh bridge on the site so that we can
conclude our ordered amount of garbage comfortably to your satisfaction.

Please decide ASAP either to demark our quantity and stop the quantity being disposed of on
the surveyed garbage or establish a weighbridge ASAP otherwise we will be compelled to stop
the process of Bio-mining.

We hope to get your attention in this issue and hope to get some solution.

Thanking you
Best Regards

For Ecostqp%nﬁWate Limited
’?ﬁ-‘r.’z"fw\-‘-‘-
o JA);

Authorized Signatory

Ecostan Infra Private Limited

Corporate Office : 906 A, 9th Floor I-Thum Tower A, Plot No. 40, Sec-62, Noida, Uttar Pradesh - 201301
L+91 120 425 5597, ©: +91 931 126 6721, @ : www.ecostaninfra.com, &2 : info@ecostaninfra.com
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Annexure-B3
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[nfra Private Limited

REMINDER
EIPL/L0024/2023-24/368 Date — 29/09/2023

To

The Commissioner

Municipal Corporation, Bathinda
Dist- Bathinda (Punjab)

Sub: Issue in demarcation of surveyed area at Municipal Waste Dumpsite (Mansa Road)
Bathinda.

Ref: Allotment Letter 1992/ dated 23/12/2022.

Dear Sir,

With reference to the subject and reference we wish to inform that we have conducted a total
station survey by M/S Geomedia and the area which contains the required quantity of garbage
was demarcated by M/S Geomedia.

Since Geomedia surveyed our garbage area M/SJITF Waste management is depositing their
waste inside our surveyed area and raised the height of that area by more than 2 mts. Video of
deposition of garbage could be seen in the attachment of this email for your ready reference.
We can’t consume that portion of garbage because it is disposed of there after our initial
survey.

Demarcation as per our tender's garbage quantity is made by M/S Geomedia on 12t July
2023.Since then we are trying to make a small path so that demarcation should be visible on
site and we can go up to demarcated land for processing.

This issue is being highlighted to your engineering team by our letter no- EIPL/L0024/2023-
24/204 dated — 22/07/2023, EIPL/L0024/2023-24/358 dated 25/09/2023 and requested verbally
several times but till the date demarcation is not coordinated by the engineering team till the
date.

Since the quantity of garbage being increased by you/ other agency we could not be able to lift
complete garbage as you can witness deposition of JITF is coming on a regular basis.
Therefore we request you to please establish a weigh bridge on the site so that we can
conclude our ordered amount of garbage comfortably to your satisfaction.

Please decide ASAP either to demark our quantity and stop the quantity being disposed of on
the surveyed garbage or establish a weighbridge ASAP otherwise we will be compelled to stop
the process of Bio-mining.

We hope to get your attention in this issue and hope to get some solution.

Thanking you

Best Regards

Authorized Signatdry

Ecostan Infra Private Limited

Corporate Office : 906 A, 9th Floor I-Thum Tower A, Plot No. 40, Sec-62, Noida, Uttar Pradesh - 201301
L 1+91 120 425 5597, ©: +91 931 126 6721, & : www.ecostaninfra.com, (2 : info@ecostaninfra.com
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Annexure -B4

UIB50A121

o SE0A2 WilDA X s, T
Cowrter Mozt 12/ K/20B,14:22 M
TosTHE COm,, -y
PIN:151001, Battands HO

FroamECisim,.,

¥t:20qes

Fal:81,30(CashiTar:6.70
. (Track o waa, indizpost.qm.in>
the Commissione; ~

Municipal Corporalion, Bathings aar g
Dist- Bathinda (Punjab) g :

Sub: Extension of
(Mansa Road) Bathj
Ref: Allotment Lett
Dear Sir,

Completion i
nda, period for Legacy Waste at Municipal waste Dumpsite

er1992rg dated 2311212022

ry 2023 by M/S Geomedia to quantify total gérbage
eyed our garbage area M/s JiTr Waste management

for more than a month,
In this rainy season we hardly got time to work on site because of rain,

These are the causes we are facing at site to give pace to the work, we will appreciate it if you
keep in mind these causes and give us extension of completion date by 6 more months.

We assure you of the best professional services all the time.

Thanking you

Best Regards

For Ecostan Infra Private Limited

Authorized Signatory

Ecostan Infra Private Limiteq
ate Office : 906 A, 9th Floor I-Thum Tower A, Plot No. 40, Sec-
120 640 5800, ©: +91 931 126 6721, @ :WWW.ecostaninfra_c

62, Noida, Uttar Pradesh - 201301
om, (X : inffo@ecostaninfra.com



